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o Declaration of Assets and Liabilities

-----------------------------------

LRAVD. SLANKAL MDA D B ahserrgise o LLODA M DI oA LALMA

B~ aged.....g.-S:._.....years, belonging to B?ﬁﬂKWQmMRﬁSRRh'{A;PﬂG’WB
ervice and persently working as ... Q8 QAL D LT LA RN Do

Q

\4\% A.

@

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse an

d dependant*:

Details of movable assets

(Assets in joint name indicating the extent of joint ownership will aiso have to be given)

8| Description Self Spouse Dependant-1 | Dependant-2 |Dependant-3
No. Name(S) ame Na Ete. Name
MAMIR, o | PRAVEN &y <y ™
(i) | Cash 2 000 OO D
o |6,000 | NPLL | ND(__
(ii) | Deposits in Bank, RYP A/L.D 285,640 TNP?&N(A/L
Financial Institllxtions PNZRA/ D 79172 ~) 4700 N JO s N’_@ £
And Non-Banking Bé))\? ﬂéd'_§ 2880 |0 ANARA( B
Financial Companies €& nﬂihﬂ_fﬁﬁn C6Y2 | . 2vao
(iii) | Bonds, Debentures _| ?}" i H?‘J 29490 A
and Shares in LD o ANREA ANk N A
. - N, AP
companies '9 f/ ”/' 32_? (Q, (L_L ,L
(iv) .()thfer ﬁnancial LQ?(L.;. Yoo ¢ &g@y) (Pap 978
Posal Savngs Lic. | L0 2085 < glg) NEC AT
policies, etc. PPP 8/ 9,0 oo,(ﬁem
(v) | Motor Vehicles
(details of make, etc.) E;Eka pg 9?/3 i M T P
0 94
(vi) | Jewellery (give e b;qu(; 09 | SN Dja0d |2p
detals of weight and | # O70&-P -7 42 Pl "B ety
value) g 302?
(vii) | Other assets, such as
values of A/‘i?L NP —_ oy -
claims/interests

Note: Value of Bonds/shares/Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependant on the income of the

ﬂlw\ SLQW

employee.




B. Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

Sr.
No.

. Description

Self

Spouse
Name(S)

Dependant-1

Dependant-2

Dependant-3
Etc. Name

(1)

Agricultural Land
-Location(s)

-Survey number(s)
-Extent(Total measurment)
-Current market value

(i)

Non-Agricultural Land
-Location(s)

-Survey number(s)
-Extent(Total measurment)
-Current market value

(iii)

Buildings(Commercial and
residential)

-Location(s)

-Survey/door number(s)
-Extent(Total measurment)
-Current market value

(iv)

House/Apartments etc.
-Location(s)

-Survey/door number(s)
-Extent(Total measurment)
-Current market value

)

Others(Such as interest in
property)

=

(2) I give herein below the details of my liabilities/overdues to public financial

institutions and government dues:-

(Note : Please give seperate details for each item)

Sr. Description Name & Address of Bank / Amount outstanding as
No. Financial Institutions(s) /
Department(s) s s
(a) | (i) Loan from Banks N OL
b

(ii) Loan from financial

institutions /\/\fp b e

(iii)Government Dues:

(a) dues to departments _

dealing with government aucadal '

accommodation

(b) dues to departments

dealing with supply of M '@L_, e o™ -

water :

(c)dues to departments

ppe L sifie

dealing with supply of
electricity




(d) dues to departments \

dealing with telephones N r(ﬂ i N

(e) dues to departments

dealing with government

transport(including aircraft [\/‘Q 4 ol
and helicopters)

(f)Other dues, ifany — == —/\7\—,@' Fod e il

(b) | (i)Income Tax including

surcharge[Also indicate the

assessment year upto which P\ 9)9’ P v 2 60 t/ H

income Income Tax Return

filed. Give also Permanent

Account Number(PAN)]

(ii)Wealth Tax[Also indicate

the assessment year upto m POREON e

which Wealth Tax Return N:—L Wi

filed.]

(iii)Sales Tax[Only in case of )
roprietary business] N .,l

(iv)Property Tax -—

C. Personal Detail :
GPFICPETPRAN No. - [/0]98 34C 7/ 0
. MRLE

Gender

Date of Birth - i |5 | / / ' 91 2 9
Class/Group 2 ce

Cadre T BPRHOR MOpHAn 2ABHA PADA A
Home District - K O H g)ﬂ Q

I hereby declare that the above details are true to the best of my

knowledge and belief.
Signature. YQWU g \A\/{U\Y

Name of Employee : KAV Q HON [‘-&&

Place : FA(?N\A ...... Designation : BPP,LQ.C{&(?OCNCPRNO
Date: 94/ : 99‘/ . . Department : BInAR MR DuAN. SATNA. £ Pﬂ?ﬂﬂ
Note: Please sign each page of the declaration. Asset declaration form must be in A4 size

white paper with computertyped (single side) in prescribed formate.

o 9 T



